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Senior Staft Councils 

381. Shrl P. C. Borooah: Will the 
lIinister of CommllDity Development 
ami Cooperation be pleased to state: 

(a) the number of recommendations 
%DAde by the ~or Stu! Councils of 
the departments under hill Ministry 
since the constitution of these coun-
eils, year-wise; 

(b) how many of them have been 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one year; and 

(d) how many have been rejected 
by the departments and on what 
grounds? 

The Deputy MDUster 01 CollllllUllity 
Development and CooperatiOB (Shrl 
B. S. Murthy): A statement is placed 
on the Table of the House. [See Ap-
pendix II, annexure No. 29]. 

Senior Staff Councils 

382. Shri P. C. Borooah: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) the number of recommenda-
tions made by the Senior Staff Coun-
cils of the departments under his Mi-
nistry since the constitution of these 
councils, year-wise; 

(b) how many of them have been 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance tor 
more than one year; and 

(d) how many have been rejected 
by the departments and on what 
grounds? 

The Minlster 01 Agriculture (Dr. 
:P. S. Deshmukh): (a) 

(a) Year 

1954 
1955 

No of recom-
mendations. 

3 
22 

2. 

1966 14 
1967 90 
1958 59 
1959 43 
1960 89 
1961 33 

(b) 1954 2 
1955 17 
1956 10 
195'1 65 
1958 35 
1959 30 
1960 58 
1961 8 

(c) 7. 

(d) 109. A statement showing re-
commendations made along with the 
reasons for their rejection is laid on 
the Table [See Appendix II, annexure 
No. 30]. 

Senior Stair Councils 

383. Shri P. C. Borooah: Will the 
Minister of Health be pleased to state: 

(a) the number of recommendations 
made by the Senior Staff Councils of 
the departments under his Ministr-y 
since the constitution of these coun-
.cils, year-wise; 

(b) how many of them have bel'n 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one year; and 

(d) how many have been rejected 
by the departments and on what 
grounds? 

The MInister of Health (Shri Kar-
markar): (a) to (d). A statement 
is laid on the Table of the Sabha. 
[See Appendix II, annexure No. 31]. 

Senlor Staff Councils 

384. Shri P. C. Borooab: Will the 
Minister of Irrigation and Power !;Ie 
pleased to state; 

(a) the number of recommendations 
made by the Senior Staff CouncilS of 
the departments underhill Ministry 
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since the constitution of these coun-
cils, year-wise; 

(b) how many of them have been 
implemented; 

(c) how many of the recommenda-
tions have ·been held in abeyance for 
more than one year; and 

(d) how many have been rejected 
by the departments and on what 
grounds? 

Th'C! Minister of State in the MlDIstry 
of Tra.Dsport and CommaDicatious 
(Shri Raj Bahadur): (a) to (d). A 
statement is laid on the Table of the 
House, [See Appendix ll, annexure 
No. 32]. 

SeDlor Staff C01UleUs 

385. Shrl P. C. Borooah: Will the 
Minister of RailW&)'1 be pleased to 
state: 

(a) the number of recommendatiODS 
made by the Senior Staff Councils of 
the departments under his Ministry 
since the constitution of these COUQ-

cils, year-wise; 

(b) how many of them have bets 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one year; and 

(d) how many have been rejected: 
by the departments and on what 
grounds? 

The Deputy Minister of Railways 
(8hrl S. V. Ramaswamy): (a) to (d). 
The requisite year-wise figures are 
furnished in the statement laid 0It 
the Table. 11 out of a total of 185 re-
commendations were rejected either 
tor administrative reasons or because 
Uley were found to be incompatible 
with the rules. 

SUTBMBNT 

S.nior Slaff Cound1. (Ministry of RailrDIJY') 

1955 1956 1957 1958 1959 1960 1961 TolaE 

(a) The number of recommendations 
made by the Senior Stalf Council 

(b) Recommendationsimp1emented . 
(c) Recommendations held in abeyance 

for more than a year 
(d) Recommendations rejected 

Senior 8taft CODclls 

386. Shrl P. C. Borooah: Will the 
Minister of TraDSPOrt and CommUDi-
catious be pleased to state: 

(a) the number of recommendations 
made by the Senior Staft Councils of 
the departments under his Ministry 
since the constitution of these coun-
cils, year-wise; 

(b) how many of them have beer. 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one year; and 

4 12 13 45 33 77 ISS 
4 12 12 43 28 72 162-

3 8 12-
2 2 7 II 

(d) how many have been rejectecl 
by the departments and on what 
grounds? 

The Minister of State ill the MiDis-
try of Transport and COIDJD1IIIIeatloJa 
(8hrl Raj Bahadur): (a) to (d). '!"he 
information is being collected and wiD 
be laid on the Table of the Sabha 
in due eCNne. 

COIISIUDptiOD of Sapr 

38'7. 8hrl D. C. Sbarma: Will th& 
Minister of f'ood and Agriculture be-
pleased to state: 

(a) the pet' cmP£fG eODlIUDIP-
tion of IIIPl' durine the First and Be-




